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ORDER

1]}ch shall b: Special Bench at New Delhi on l8,102019 Io amend lhe mailers lislcd
before Dr P Sl Prasndl Mamba: (JudlCial) and I)! V.K Suhburujl Membez (leclmmh. The
Special Bench whall comprise ol‘

penal B null at NLLT l\cw
-e(Re1d.)Rau.sh Dan) '4] Khm. Member (Judicial)
‘urnita Purkayaulm, Membm lcchnical)

Justice (Rmdl Raicsh Danni Khare. Mcmher (Judlcial) and V15 Sumlm Purkayaslha,
Member (Technical) shall Hm take up [he mamas Dfihcir nun Dim nn Bench and xhen mend
me mailers ofcourt nov Vl

The unslimlinn ul'Bmch is {h per section 419 (3) oflhe Companies Am. 2013
This 15 in parllal modificalion of Order of chn numhzr dated 25.7.2019 fur [X [02010

This issue: \mh lhe approval ol‘Hnn‘bls Presidcm. NCL'I‘ /
(Sh am run)
chmrnr, NCLT

only

(up; u) ,

1 P S. m Hon'ble Presidem. National Cumpxny Law l'ribunal New Delhi
llon‘blc Members. ‘miunnl (Amman) Lm lribunal,

3 onicm uf‘Valmnnl Company LR“ 'l'nbumL Principal Bench, \leu DelhirKolknm, Mumbai/
Cllcnnm AhlnedabndAllalmbad Bengaluru/(Ihandigarh Guwahmi/H)dembad

4. vs w .loinl Scerelar). (Sh. Gymssl—mmKumar Singh) wing", ol'CoIpomm Affairs. New
Delhi.

5 \ICLI \Vchsue Nance Board
The lnslllme m‘Chartered Acmumams oflndm. ITO New Dilhl.

7 'lhc lnaumw ofLompan) Secletmies oflndi lCSl. House 2". Insmmmnal Area. Lodhi
Road New Delhi 7 1 H1003,

8 The lnsnuuc ul’CUsr Accoumanw ol'lndm. CMA Bhnwan 3 Institutional Arm, 1 0th Road,
New Delhi-l mom

9 Colpamle l aw Adxiscri 15x, Basnm anlavc. Palm Road. New Dclhl-l 10057
10. laxnmn Allied Services I Id , 50,32. [\cw Ruhlak Road. Delhi
11. The All India Reponsr P\1 Lid, llrl'), ’B‘ Block, Delhi High Court. New Delhi,
12, Bar L‘ounmi, New Delhi Mumbai

/


